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CtNlKAL AUMiNlSTHATlVt THIBUNAL

FKINCIFAL BhNCH, NEW DELHI

CP NO. 478/201)2

MA NO. .53/2002

OA NO. 23)1/2000

ihis the 8tti day ot -lanuary, 2003

HON'BLE SB. V. k. MA JO'lHA, MEMBER (A)
RON 'BEE SH . KUED I P S 1NOH, MEMBER (.) )

.Satya Parkash Ah.i

Accoiint.s A.s.stt, Accounts Office,
Northern Railway,

Moradabad.

( Hy Advocate; SEi. O. D. Bhandar i )

V e r s u s

1 • 8h, R.K.S ingh,
Oenerai Manager,
Northern Railway, Baroda House,
New De1hI - 1 10001.

2. Mrs. Maya Sinha,
EA & CAO,

Northern Railway, Baroda House,
New De lhi-,i 10001 .

3. Sh. R.K.Gehlot,
Sr. Divisional Accounts Officer,
D.H.M.Off ice,

Noi'thern Rai Iway,
Moradabad.

• IBy Advocate: Sli. V . S . R. K.r ishna)

O M DD IE. W COHAL )

By sij. kuldip Singh, Member (.1)

Cost has been paid. Iribunal's order has been complied

with. CompJiance affidavit has been fi led by the respondents

in the court and the copy of the same is given to the opposite

side. CP does not survive and is accordingly dismissed.
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(, IvlJEDlP SIN,..
Member (Ml

HI (  V.K. MAJOIRA )
Member (A)
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